
 
LOK SABHA 

____  
 

LIST OF BUSINESS 
 

Thursday, March 24, 2022 / Chaitra 3, 1944 (Saka) 
 

11 A.M. 
 

 ______  
 

1. QUESTIONS  entered in separate list to be asked and answers 

given. 

_______ 
 

2.  CONSIDERATION of any item of Government Business 

entered in the Revised List of Business for Wednesday, the                       

23rd March, 2022 and not concluded on that day.     

_______ 
 
3. DISCUSSION AND VOTING on the Demands for Grants 

under the control of the Ministry of Ports, Shipping and Waterways  

for 2022-23. (Printed on separate list). 

(Cut motions printed on separate lists to be moved) 

_______ 
 
4. DISCUSSION AND VOTING on the Demands for Grants 

under the control of the Ministry of Fisheries, Animal Husbandry and 

Dairying for 2022-23. (Printed on separate list). 

_______ 
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AT 6. P.M. 
 

5. SUBMISSION to the vote of the House of the Outstanding 

Demands for Grants in respect of the Union Budget for 2022-23. 

(Printed on separate list). 

_______ 
 

LEGISLATIVE BUSINESS 
Contingent Notice of Bill 

Appropriation Bill for introduction, consideration and passing 
 

 

 

 

 

 

$ The 
Appropriation 
Bill, 2022. 
 

6.  SHRIMATI NIRMALA SITHARAMAN   to 

move for leave to introduce a Bill to authorise 

payment and appropriation of certain sums from 

and out of the Consolidated Fund of India for the 

services of the financial year 2022-23. 

                    ALSO  to introduce the Bill. 

 7.  SHRIMATI NIRMALA SITHARAMAN   to 

move that the Bill to authorise payment and 

appropriation of certain sums from and out of the 

Consolidated Fund of India for the services of the 

financial year 2022-23, be taken into consideration. 

                ALSO to move that the Bill be passed. 

 
 

----------------------------------------------------------------------- 
$ To be taken up in case Demands for Grants for 2022-23, 

are voted. 
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LEGISLATIVE BUSINESS 
Bill for consideration and passing 

 

 
The Finance 
Bill, 2022. 

8.    SHRIMATI NIRMALA SITHARAMAN  to move 

that the Bill to give effect to the financial proposals of 

the Central Government for the financial year 2022-23 

be taken into consideration.  

 

              ALSO to move that the Bill be passed. 

 
 
NEW DELHI;                UTPAL KUMAR SINGH 

March 22, 2022                    Secretary General 
Chaitra 1, 1944  (Saka) 

 


